
GOVERNMENT OF INDIA 
MINISTRY OF HOUSING AND URBAN AFFAIRS 

 
LOK SABHA 

UNSTARRED QUESTION NO. 152 
 

TO BE ANSWERED ON DECEMBER 11, 2018 
 

FINANCIAL ASSISTANCE UNDER PMAY 
 

NO. 152 SHRI PRATHAP SIMHA:  

KUMARI SHOBHAKARANDLAJE: 

 
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 
state: 
(a)  whether the Government is providing financial assistance to the 

urban poor for construction of houses under the Pradhan 
MantriAwasYojana (Urban)-Housing for All {PMAY(U)-HFA}; 

(b)   if so, the details thereof; 
(c)  whether any such assistance is being given to the State of 

Karnataka and if so, the details thereof, area-wise; 
(d) the details of funds sanctioned and released so far since 

introduction of the Scheme in June, 2015, year and State-wise; 
and 

(e)  the details of houses sanctioned in Karnataka under PMAY(U) 
and the Central assistance approved/released as well as the 
progress made thereunder?  

 
ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE)OF THE 
MINISTRY OF HOUSING & URBAN AFFAIRS 

(SHRI HARDEEP SINGH PURI) 
 

 (a) & (b) Yes, the Government is providing financial assistance to 
the urban poorunder the Pradhan MantriAwasYojana (Urban) {PMAY 
(U)} through States/Union Territories (UTs) for construction of 
houses. Under the scheme, central assistance of Rs. 33,364.90 
crorehas so far been released to the States/UTs.  

(c)  Yes, under the PMAY (U), central assistance of Rs. 2553.51 
crore has been released to the State of Karnataka, area/district-
wise details of which are given at Annexure-1. 

...2/- 
 



-2- 
 

(d) Year-wise and State-wise details of central assistance 
sanctioned and released since introduction of the PMAY (U) are 
given at Annexure-2. 
 
(e) In the State of Karnataka, 1256 projects have been sanctioned 
under PMAY (U) for construction of 3,98,492 houses involving 
central assistance of Rs. 6,269.27 crore of which an amount of Rs. 
2,298.80 crore has been released to the State Government. Besides, 
under Credit Linked Subsidy Scheme (CLSS) of PMAY (U), an amount 
of Rs. 254.71 crore has been disbursed as interest subsidy for 
acquisition/construction of 11,976 houses in the State. Till now, 
1,90,788 houses (including the houses under CLSS)have been 
grounded for construction of which 70,583 houses have been 
completed. 

***** 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 
 
 
 
 
 



Annexure - 1 referred in answer to LSUSQ No - 152 due for 11.12.2018 
 

Area / District wise Central Assistance Sanctioned and Released to the 
State of Karnataka under PMAY(U) 

Rs. in Cr. 
 

Sr. No. 
 
Area / District 

Central 
Assistance 

involved 

Central 
Assistance 
Released 

1 Bagalkot 170.03 50.72 
2 Bangalore 2,133.14 1,008.02 
3 Bangalore Rural 85.30 24.58 
4 Belgaum 289.56 96.52 
5 Bellary 364.84 117.96 
6 Bidar 251.71 23.98 
7 Chamarajnagar 66.72 13.48 
8 Chikkaballapur 44.17 14.60 
9 Chikkamagaluru 54.38 7.46 

10 Chitradurga 231.92 57.03 
11 Dakshina Kannada 71.39 29.38 
12 Davanagere 165.74 59.33 
13 Dharwad 179.79 92.75 
14 Gadag 270.55 105.73 
15 Gulbarga 252.40 117.95 
16 Hassan 92.61 38.81 
17 Haveri 132.69 43.67 
18 Kodagu 10.57 0.87 
19 Kolar 88.94 50.32 
20 Koppal 86.76 25.23 
21 Mandya 86.28 31.59 
22 Mysore 280.26 112.95 
23 Raichur 130.47 35.39 
24 Ramanagara 150.32 46.61 
25 Shivamogga 184.21 64.80 
26 Tumkur 160.25 89.35 
27 Udupi 26.83 10.09 
28 Uttara Kannada 71.85 27.00 
29 Vijayapura (Bijapur) 232.05 57.28 
30 Yadgir 75.21 17.02 

Additional achievement in CLSS for which 
district wise breakup is awaited from Central 
Nodal Agencies (CNAs) 

 
83.04 

 
83.04 

Total 6,523.98 2,553.51 
 

 



Annexure -2 referred in answer to LSUSQ No - 152 due for 11.12.2018 

State wise Year wise Central Assistance Sanctioned and Released under Pradhan Mantri Awas 
Yojana (Urban) 

[as on 3rd Dec, 2018] 
 

Sl. 
No. 

 
Name of the 

State/ UT 
Central Assistance Sanctioned (Rs. in Cr.)  

Total Central Assistance Released (Rs. in Cr.)  
Total 

2015-16 2016-17 2017-18 2018-19 2015-16 2016-17 2017-18 2018-19 
1 A&N Island (UT) - - 9.14 0.04 9.18 - - 0.23 0.04 0.27 
2 Andhra Pradesh 2,939.42 4.45 7,368.92 4,215.15 14,527.94 368.78 235.56 2,676.32 459.56 3,740.22 
3 Arunachal Pradesh 77.39 1.05 67.31 2.87 148.63 27.77 28.90 20.80 9.93 87.41 
4 Assam 0.04 167.42 672.17 25.04 864.67 0.04 13.85 326.43 3.27 343.59 
5 Bihar 688.13 665.28 852.57 1,404.91 3,610.89 121.81 287.32 437.35 116.40 962.88 
6 Chandigarh (UT) 0.04 0.07 1.17 1.45 2.72 0.04 0.07 1.17 1.45 2.72 
7 Chhattisgarh 85.05 237.23 1,307.87 1,504.78 3,134.93 119.41 60.32 504.67 131.38 815.78 
8 D&N Haveli (UT) 0.02 13.21 36.18 16.21 65.62 0.02 1.57 23.89 9.05 34.53 
9 Daman & Diu (UT) - 0.79 7.10 5.16 13.05 - 0.07 4.00 2.12 6.19 
10 Delhi (UT) 1.26 2.38 56.93 79.01 139.59 1.26 2.38 56.93 79.01 139.59 
11 Goa 0.02 0.20 3.07 2.82 6.11 0.02 0.20 2.17 3.18 5.57 
12 Gujarat 1,337.63 683.59 1,816.80 2,472.82 6,310.84 351.71 608.53 1,106.73 1,401.69 3,468.66 
13 Haryana 208.79 15.43 3,196.78 522.89 3,943.89 110.79 8.60 150.36 225.12 494.87 
14 Himachal Pradesh 43.90 52.56 51.35 2.01 149.81 9.33 11.50 17.10 21.86 59.78 
15 Jammu & Kashmir 15.98 88.25 124.01 299.00 527.23 6.26 2.49 61.01 17.92 87.68 
16 Jharkhand 205.41 723.28 1,263.93 219.87 2,412.50 110.42 193.55 670.11 14.26 988.35 
17 Karnataka 889.25 1,240.37 3,630.85 763.51 6,523.98 410.63 195.93 1,697.71 249.24 2,553.51 
18 Kerala 66.85 379.53 890.80 52.67 1,389.85 26.64 56.54 263.87 582.98 930.02 
19 Lakshdweep (UT) - - - - - - - - - - 
20 Madhya Pradesh 848.03 2,171.73 3,539.88 2,740.00 9,299.63 301.85 417.69 2,362.87 1,382.89 4,465.30 
21 Maharashtra 30.88 1,784.89 1,374.05 7,846.37 11,036.19 30.88 482.12 796.27 1,368.87 2,678.14 
22 Manipur - 146.25 250.66 39.49 436.41 - 23.40 136.38 0.67 160.46 
23 Meghalaya 0.02 0.80 11.05 0.22 12.09 0.02 0.52 4.72 0.22 5.48 
24 Mizoram 163.92 0.18 288.89 2.90 455.90 15.83 0.18 60.35 7.05 83.42 
25 Nagaland 41.68 187.59 0.10 183.00 412.37 16.23 60.56 9.78 61.59 148.16 
26 Orissa 433.45 390.11 543.01 286.47 1,653.04 169.62 111.00 157.44 202.90 640.96 
27 Puducherry (UT) 0.13 57.86 59.80 26.20 143.99 0.13 4.46 42.73 11.98 59.30 
28 Punjab 0.83 599.19 32.72 124.73 757.47 4.61 66.21 93.82 94.25 258.90 
29 Rajasthan 638.02 47.60 1,075.60 842.39 2,603.61 240.67 105.39 183.25 145.33 674.64 
30 Sikkim - 0.02 7.77 - 7.79 - 0.02 1.29 0.90 2.21 
31 TamilNadu 652.54 2,831.85 3,137.84 1,541.08 8,163.30 132.11 634.60 1,194.39 823.46 2,784.57 
32 Telangana 1,231.31 19.66 1,646.12 143.65 3,040.74 325.99 142.70 773.60 143.65 1,385.94 
33 Tripura 78.00 512.94 494.85 147.66 1,233.44 30.05 287.51 160.56 139.15 617.27 
34 Uttar Pradesh 284.01 167.33 5,361.73 5,860.12 11,673.19 121.18 77.88 1,621.87 888.09 2,709.02 
35 Uttrakhand 170.36 30.30 175.80 58.22 434.68 65.55 29.58 131.35 37.09 263.57 
36 West Bengal 1,140.66 1,034.14 960.41 1,990.91 5,126.12 102.83 446.48 780.08 376.52 1,705.91 

Grand Total  :- 12,273.00 14,257.55 40,317.21 33,423.62 1,00,271.38 3,222.50 4,597.68 16,531.64 9,013.08 33,364.90 
***** 

 



 
 

 

 


